IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF SEPTEMBER 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE  / CATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

0 |JABOLISHED COURT OF MS./CENTRAL NIL
INEELOFER ABIDA PERVEEN|
IDISTRICT JUDGE (COMMERCIAL]

ICOURT)-01
hn [SH. RAJESH KUMAR GOEL,CENTRAL [NIL

IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01(Renumbered as CC-01,
Iw.e. 14.09.2026)

2 [SH. LOKESH KUMAR/SH. ANILCENTRAL |[NIL
IKUMAR SISODIA DISTRICT JUDGE]

I((COMMERCIAL COURT)
(Renumbered as CC-02, w.e.f|
14.09.2026)

I3 [SH. ANIL KUMAR SISODIA/SH.CENTRAL [|NIL
[MANOJ KUMAR DISTRICT JUDGE]
(COMMERCIAL COURT)-3
(Renumbered as CC-03, w.e|
14.09.2026)

4 [SH. SUNIL CHOUDHARY, ICENTRAL |NIL
IDISTRICT JUDGE COMMERCIAL
ICOURT-04 TIS HAZRI COURT
ICENTRAL DELHI

(Renumbered as CC-04, w.e|
14.09.2026)

I5 [MS. REKHA, DISTRICT JUDGE,CENTRAL |NIL
ICOMMERCIAL COURT-05
(Renumbered as CC-05, w.e|
14.09.2026)

[MS. SAVITRI/SH. RAMESH KUMARICENTRAL |NIL
[II DISTRICT JUDGE, COMMERCIAL
ICOURT
(Renumbered as CC-06, w.e|
14.09.2026)

=3

0 |JABOLISHED COURT OF SH. ANILICENTRAL NIL
JANTIL, DISTRICT JUDGE,
ICOMMERCIAL COURT

7 [SH. AJAY PANDEY, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT
(Renumbered as CC-07, w.e|
14.09.2026)

8 |SH. POORAN CHAND/SH. MUKESHICENTRAL [NIL
IKUMAR, DISTRICT JUDGE,
ICOMMERCIAL COURT
(Renumbered as CC-08, w.e|
14.09.2026)




1o [SH. NARESH

ISH. LAL SINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT
(Renumbered as CC-09, w.e|
14.09.2026)

COURT CASETYPE
ROOM

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE ADVOCATE

MOBILE
NUMBER

E LID

DATE OF]
ELECTRONIC
SERVICE  OF]
PROCESS

[MALHOTRA/SH. RAKESH PANDIT,|
IDISTRICT JUDGE, COMMERCIAL
ICOURT

(Renumbered as CC-10, w.e.
14.09.2026)

KUMARICENTRAL

INIL

i

IMS. MANJUSHA WADHWA/SH,
IASHUTOSH KUMAR, , DISTRICT]
WUDGE (COMMERCIAL COURT)-01

WEST

INIL

nz

IMS. RAJ RANI GUPTA, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

INIL

13

ISH. RAGHUBIR SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

WEST

ICS (COMM
I512/2026

23-05-2026

[FOOTWEAR KLICK]
[INDIA PVT LTD. Vs SH,|
[PRAKASH NAIK BK

ISHARMVI
IR VATS

0818365011

ATSADVO
ICATE1978@
IGMAIL.COM|

[22-05-2026

14 [SH. HARISH KUMAR,

IDISTRICT JUDGE (COMMERCIAL-
04)

WEST

INIL

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

5 [SH. RAJ KUMAR TRIPATHI,WEST

INIL

16

[MS. NEELOFER ABIDA PERVEEN,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

INTL

WUDGE, COMMERCIAL COURT

17 [SH. ANIL ANTIL, DISTRICT JUDGENEW DELHI [NIL,
(COMMERCIAL COURT)-01
18 |SH. ASHUTOSH KUMAR, DISTRICT] INTL.




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE
PROCESS
[MS. DEEPALI SHARMA, DISTRI
WUDGE (COMMERCIAL COURT)-03
20 [SH. RAKESH PANDIT , DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)
21 [SH. SAURABH KULSHRESHTHA,SOUTH 16, NewCommercial ICS (COMM)24.08.2026 [PUNJAB NATIONALJINDRA  [9311824970  |ASSOCIATE [06.10.2026
IDISTRICT JUDGE, COMMERCIAL ICourt l479/2026 [BANK VS DEEPAKNARAIN INARAYAN2
ICOURT [Block-I ISHARMA 9 @GMAIL.C
OM
16, NewCommercial [EX COMM[16.02.2022 ICAPRICOT [BRIJ 9891260631  [NOT [25.09.2026
ICourt 74/2022 [TECHNOLGY VS NITINBHUSHA [PROVIDED
[Block-I ISHARMA N
SHARMA
16, NewCommercial [EX COMM]|28.02.2026 INDUSIND BANK LTDINAGENDE/990706205 [advpankaj.as[23.09.2026
ICourt IAWARD BY] VS ASHOK KUMAR R SINGH ociates@gm
[Block-I JARB COMM| il.com
[11/2026
16, NewCommercial ICS (COMM)25.08.2026 ISTATE BANK OF INDIARANI 9643680913 |[RBHARDWA01.10.2026
ICourt u84/2026 S MOKHATARBHARDW WASSOCIAT
[Block-I MAHTO AJ [E@GMAIL.C
M
16, NewCommercial ICS (COMM)45968 Small  Farmers AgrigATIN 9899818888  fjatinjulkao7 [09.10.2026
ICourt I509/2025 [Business Consortium VsJULKA(P), |@outlook.co
[Block-1 M/s Ladharam
[Tikiyomal
16, NewCommercial IOMP (D[09.01.2026 YES BAK LTD VSANANJAY 7030378800 fasaplegaland [10.10.2026
ICourt (COMM) ISHRUTI GUPTA ISINGH dvocates@g
[Block-1 [131/2026 Imail.com
16, New/Commercial ICS (COMM)13.08.2026 INIPPON EXPRESSAPOORV (8287041819  [KHATORAP [13.10.2026
ICourt 56/2026 INDIA) PVT LTD VSKHATOR IOORV@GM
[Block-1 I[SUNIL HEALTHCARE] IAIL.COM
[LTD
3 NewCommercial ICS (COMM)02.09.2026 [SHIV KUMARITUSHAR [9205252195 [INFILEGAL [05.10.2026
ICourt 1493/2026 IMAHESHWARI VSPAHADIA TP@GMAIL.
[Block-I INEERAJ PAHADIA ICOM




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE  AD DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wiCommercial ICS (COMM)02.09.2026 [PUNJAB NATIONALJPRATAP 9990366723 [15.10.2026
ourt 1494/2026 [BANK VS DURGESHCHANDR @GMAIL.C
Block-1 [MISHRA A RANA OM
3 NewCommercial [OMP (I)}08.01.2026 [AXIS BANK LTD VSSHOBHA [98911192158 lsrshobhagup [23.09.2026
ICourt (COMM) [LOKESH JAIN IGUPTA ta@gmail.co
[Block-1 119/2026 m
16, NewCommercial ICS (COMM)14.07.2026 IALLIED ISANJAY (9717593493  [dr.sanjaysha [16.10.2026
ICourt 1385/2026 INFORMATION SHARMA rma@gmail.c|
[Block-I [TECHNOLOGY VS| m
[BABITA BANSAL
16, NewCommercial ICS (COMM)17.08.2026 ISMALL FARMERSDR 7042286270 |ADVDRPC19[22.10.2026
ICourt 61/2026 IAGRIBUSINESS [PURAN U8 @GMAIL.
[Block-I ICONSORTITUM VSICHAND ICOM
M/S PB AGRO|
[INDUSTRIES
16, NewCommercial ICS (COMM)01.09.2026 [SURENDER SINGH VSSAHIL 9868999991  |ADVOCATE. [07.10.2026
ICourt 490/2026 [MARKETING MANTRA SANSANW]| ISAHILSANS
[Block-I AL ANWAL@G
[MAIL.COM
16, NewCommercial ICS (COMM)/01.09.2026 ICANARA BANK VSANSHUM (9990042642 [SRI.ANSHU [07.10.2026
ICourt u89/2026 ISHIVANI, PROP OFAN B3@GMAIL.
[Block-I [DYNAMIC DUDES ISRIVASTA| ICOM
A
16, NewCommercial ICS (COMM)09.07.2026 [M/S STALLION VS M/§|1_{0HAN 9958813761  |ADV.ROHA [09.10.2026
ICourt 1372/2026 INEERA FORGINGS &BHAMBRI INg6 @GMAI
[Block-I IORS [L.COM
6, NewCommercial ICS (COMM)}20.08.2026 ISTATE BANK OF INDIASSALEHA (9993817806 [SALEHAHAI£24.10.2026
ICourt lu72/2026 'S SACHIN [HAIDAR @GMAIL.CO]
[Block-1 M
16, New/Commercial [OMP (Df15.09.2026 [YES BANK LTD VSANANJAY 7455023130 [ASAPLEGAL[22.10.2026
ICourt (COMM) IABHISHEK PRATAPSINGH IANDADVOC
|Block-1 2673/2026 SINGH IATES@GMA
[[L.COM
3 NewCommercial [OMP (I)}08.01.2026 IJAXIS BANK VS SONA [SHOBHA (98911192158 [srshobhagup [24.10.2026
ICourt (COMM) IGUPTA ta@gmail.co
[Block-1 117/2026




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

6, wiCommercial IARB. Al15.09.2026 [LEENA ASHISH PATILSACHIN [9899509322 [NOT 105.10.2026
ourt ICOMM 'S SANDEEP SAIN UAIN [PROVIDED
Block-1 7/2026
3 NewCommercial ICS (COMM)15.09.2026 ELLVERSED [KUNAL 9999757185 [LITIGATION[14.10.2026
ICourt I521/2026 [HEALTH PRIVATE LTDKHANNA | KUNALKHA|
[Block-I VS NUTRITION] [NNACO@G
[PLANET [MAIL.COM
16, NewCommercial Ex.COMM -17.09.2026 [Prithviraj Swamy P M VSSANJAY (9972890071 [SHARMASA [22.10.2026
ICourt lAward by IFIITJEE Ltd ISHARMA INJAY702@G|
[Block-I |Arb. [MAIL.COM
IComm./92/2|
026
16, New[Commercial [EX (COMM)18.09.2026 [UJJWAL GAUR VS 12KARTHIK (8882532301 FFICE@ST [28.10.2026
ICourt JAWARD BY] ICURE PVT LTD ISANDAL IATEMANLA
[Block-I JARB COMM| .CO.IN
93/2026
16, New[Commercial ICS [18.09.2026 [EUPHORIC [Sheetal 9958687418  [sheetal@voh [10.10.2026
ICourt (COMM)/53 INNOVATIONS [Vohra raandvohra.c|
[Block-I I5/2026 [PRIVATE LIMITED Vg fom
MR DURGESH]
GARGSOLE
16, New[Commercial ICS (COMM)21.09.2026 VEERJI RESTAURANT]S S RANA (0818202368 [LITIGATION/01.10.2026
ICourt l543/2026 IPVT LTD VS ABHISHEK]| (@SSRANA.C
[Block-I INAIN & ANR OM
16, New[Commercial OMP (I)25.08.2026 RBL BANK LID VSNAVED [9968363291 |NAVED.AZA [31.10.2026
ICourt (COMM) [PANSURIYA SAVAN AZAM M@YMAIL.
[Block-I 2588/2026 ICOM
16, NewlCommercial IOMP (I)25.08.2026 [RBL. BANK LTD VSNAVED (9968363291 [NAVED.AZA31.10.2026
ICourt (COMM) [PATHAN JAVED KHAN [AZAM M@YMAIL.
[Block-I 2589/2026 ICOM
16, NewlCommercial IOMP (I)25.08.2026 [RBL BANK LTD VSNAVED [9968363291 |NAVED.AZA[31.10.2026
ICourt (COMM) [NAVEEN KUMAR AZAM @YMAIL.
|Block-1 2590/2026 ICOM
) New|Commercial IOMP (I)27.07.2026 [PIRAMAL FINANCEPRASHAN[9999691983  [PSRLAWFIR[14.10.2026
ICourt (COMM) [LTD VS PRADEEPT KUMAR M2020@GM|
[Block-T 2359/2026 IKUMAR YADAV IATL.COM




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

6, wiCommercial [OMP (I)}29.07.2026 [PIRAMAL FINANCE[PRASHAN 9999691983  [PSRLAWFIR[15.10.2026
ourt (COMM) [LTD VS PRITAM [T KUMAR M2020@GM|
Block-1 2366/2026 IAIL.COM
3 NewCommercial ICS (COMM)06.05.2026 IGARG TRADINGROHAN  [7827076060 [legalrohan66/05.11.2026
ICourt 251/2026 ICOMPANY VSSANDAL (@gmail.com
[Block-I MUSCLEGRID
[NDUSTRIES PVT LTD
16, NewCommercial ICS (COMM)03.06.2026 INURUL HAQ HASHMINAYATI (9536190460 [advjkuldeep [30.10.2026
ICourt 1329/2026 S COLOR PALETTE[LEGAL (@gmail.com
[Block-I [PVT LTD & ORS
16, New[Commercial ICS (COMM)16.07.2026 ISMALL FARMERSE)R 7042286270 |ADVDRPC19[03.11.2026
ICourt 395/2026 IAGRIBUSINESS VS M/SPURAN L8@GMAIL.
[Block-I ICHAHAR COLDICHAND ICOM
ISTORAGE
22 |[SH. BALWANT RAI BANSAL,SOUTH 17,  NewCommercial ICS [17.03.2025 [ffco Mc Crop SciencefShubham (9407223688 [shubhamsaig|01.09.2026
IDISTRICT JUDGE, COMMERCIAL ICourt (COMM)/13 [Private Limited Through{Saigal lal@pinnaclel
ICOURT/SH. SANDEEP YADAV [Block-I 1/2025 [ts Authorized| w.in
[Representative M

[Dheeraj Kumar Gupta
Vs IFF KRISHI SEWA|

[KENDRA CHIDAWAD
7, NewCommercial [Misc [17.03.2025 [BANK OF BARODA Vs [Nirmal 9953128141  famb.nirmal [10.09.2026
ICourt IDJ/95/2026 ISPECTRUM  HEALTH|[Kumar @gmail.com

[Block-1 ICLUB AND ORS




ISH. SUDESH KUMAR, DISTRIC
WUDGE(COMMERCIAL COURT)

COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF
REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wiCommercial [OMP (I)}22.08.2026 [PIRAMAL FINANCEA 7455023130 fasaplegaland [01.09.2026
(COMM)/25 ILTD Vs MUKESHFSINGH(P), ladvocates@g
Block-1T I57/2026 ININAMA imail.com
29, NewCommercial [OMP (I)}22.08.2026 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland j01.09.2026
ICourt (COMM)/25 ILTD Vs KINALSSINGH(P), ladvocates@g
|Block-11 I58/2026 IALPESHBHAI RABARI imail.com
29, NewlCommercial ICS [17.05.2024 [Raj Kumar Dhingra VSANSHUL (9910092464 [smsmayank [02.09.2026
ICourt (COMM)/24 IMs Super Kitchen AndKULSHRE (@yahoo.com
|Block-11 9/2024 [Bar Pvt Ltd [STHA(P),
20, NewCommercial ICS 22.08.2026 IM/S SRIYUG PRINTMAYANK (9599766668 [info.mglawc [02.09.2026
ICourt (COMM)/47 [PRODUCTION VSGOEL(P), hambers@g
[Block-1T 7/2026 IAMBUJ HOTEL AND| imail.com
[REAL ESTATE]|
[PRIVATE LIMITED
29, New/Commercial ICS 131.07.2026 [SYSTEMAIR INDIASunil 9711747642  sunillegal103/02.09.2026
ICourt (COMM)/43 [PRIVATE LIMITED VsKumar (@gmail.com
[Block-1T /2026 ICENTECH ENGINEERSSSharma(P)
[PVT LTD and ANR
29, New/Commercial ICS [15.07.2026 M/S NARULA SALES VsMohd 9873780660 fadvmhduma 02.09.2026
ICourt (COMM)/38 MR MANISH KUMAR [Umar(P), r@gmail.com|
[Block-1T 9/2026
29, NewCommercial ICS 07.07.2026 [NFINITUDE [SHAKEEL [8750618722  [sswaniassoci [02.09.2026
ICourt (COMM)/36 INTERNATIONAL SARWAR lates@gmail.c
[Block-1T 2/2026 [PRIVATE LIMITED VsWANI fom
[[FFCO-TOKIO
IGENERAL INSURANCE]
ICO LTD
29, NewlCommercial ICS 01.07.2026 M/S FREEDOMAshish 9811215280  [upadhayayla [03.09.2026
ICourt (COMM)/34 ICHEMTECH LLP Vs[Upadhayay]| chambers
[Block-11 8/2026 M/S GDECOR|(P), (@gmail.com
[INDUSTRIES INDIA
[PVT LTD AND ANR
29, New/Commercial [OMP (Df14.03.2026 ICNH INDUSTRIALSAGAR (9311917029 egal6@ironc|07.09.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
[Block-11 l46/2026 [PRIVATE LIMITED VsAL m
[SUKHMANDER SINGH
29, NewCommercial [Contempt  [07.09.2026 [POOJA  SETHI  VSHARISH (9810717516  |harishgopis [07.09.2026
ICourt [Petition/8/2 [ROHIT CHAWLA ICHAND (@rediffmail.
|Block-11 026 ISHARMA( lcom
P,




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

29, wiCommercial ICS 25.08.2026 IAARK 9991119392  passandasso [10.09.2026
ourt (COMM)/48 [PHARMACEUTICALS [Bhargava( iates@gmaill
Block-1T I5/2026 s AKHILESH[P), Lcom
[TRIPATHI
29, NewCommercial ICS 09.04.2024 ICanara Bank VsSanjeev  [9711142200  [chopra6791 [10.09.2026
ICourt (COMM)/17 Chaudhary Dev IChopra(P), (@gmail.com
|Block-11 l4/2024
29, New/Commercial IARB 08.08.2026 M/S GAMUTICHANDR [90811941941  jadvoshekhar [10.09.2026
ICourt IA(COMM)/3 [BUILDCON PVT LTD VsA (@gmail.com
[Block-II 2026 M/S MAHIMASHEKHAR|
[PRODUCTION LTD
20, NewCommercial ICS 18.07.2026 IDEEPANSHU BANSAI}Vikas 7834897828  [info@lexfons|10.09.2026
ICourt (COMM)/40 IAND ANR Vs SWAPNA[Khera(P), lcom
[Block-1T /2026 [BANTHIA
29, NewCommercial ICS 09.09.2026 ISTATE BANK OF INDIAISHALINI (9899408618  fshaliniupadh{10.09.2026
ICourt (COMM)/50 [Vs SANJAY BHATI [UPADHYA| ay.advocate
|Block-11 7/2026 Y(P), (@gmail.com
29, NewCommercial ICS 24.03.2026 ISMALL FARMERSDr. Puran7042286270 jadvdrpc194816.09.2026
ICourt (COMM)/15 IAGRI BUSINESSIChand @gmail.com
[Block-1T I5/2026 ICONSORTIUM Vs M/S
M UDYOG AND ANR
29, NewCommercial [OMP 29.10.2025 [BHAIRAV PANDEY Vs |Anish 9818266660 fadvdhingra [16.09.2026
ICourt (COMM)/53 IMOTILAL OSWALDhingra(P) (@gmail.com
[Block-1T 2025 [FINANCIAL SERVICES]
[LTD
29, NewCommercial ICS 20.07.2026 IGAJENDER SINGHANEESH [9811828628, faneesh1978s [16.09.2026
ICourt (COMM)/40 PROP OF M/SSHARMA [011-45795880 harma@gma
[Block-1T 7/2026 [BARTER ZONE AN fil.com
TRADE  SOLUTIONS)|
Vs NAVEEN DAGA
PROP OF M/S INSTA
EDIA BARTER|
IAGENCY)
29, New/Commercial [OMP (Dl6280 ICNH INDUSTRIALRAJESH 9958726491  [jangraadvocaft9.09.2026
ICourt (COMM)/26 ICAPITAL (INDIA) PVIPANGRA( te@gamil.co
[Block-11 75/2026 [LTD Vs RAHUL JAIBIR [P), m
29, New(Commercial ICS 46284 BANK OF INDIA VsAmrendra [9910717081 dvamrendraf22.09.2026
ICourt (COMM)/54 [DIVYA GERANath lr2@gmail.co
[Block-II 0/2026 PROPRIETOR OFShukla(P),
IARIVYA MAKEOVERS]
[UNISEX SALON AND|
AKEUP ACADEMY)




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wiCommercial ICS la: IGOLDMEDAL 9650682928 i [22.09.2026
(COMM)/81 [ELECTRICALS ansal(P), (@unitedand
Block-1T 2025 LTD Vs RAMESH] united.com
[KUMAR PROPRIETOR
OF MA AASHAPURA|
[ENTERPRISES
29, NewCommercial ICS 146282 ISTATE BANK OF INDIANavruti (8376043196 avrutityagi [22.09.2026
ICourt (COMM)/53 s RAVICHANDRAN P |ojha(P), (@gmail.com
|Block-11 l4/2026
29, NewlCommercial ICS 146246 ICANARA BANK VsAnand 9873413937 fdvrenuanan{23.09.2026
ICourt (COMM)/45 IMADHUBALA vijay(P), [d@gmail.co
|Block-11 2/2026 Im
20, NewCommercial ICS 146282 M/S KARGHA[Chandra (9810652956 |emgoyaladvo [28.09.2026
ICourt (COMM)/53 [FASHION RETAIL PVIMohan lcate@gmail.c|
[Block-T1 /2026 ILTD Vs M/S NAGAR(Goyal(P), m
[HANDLOOM PVT LTD]
IJAND ORS
20, NewCommercial ICS 146281 IG S AND CO PRIVATEDHURJAT (9811667456  (dhurjativerm[28.09.2026
ICourt (COMM)/52 [LIMITED Vs ACPL[ la@yahoo.co
[Block-1T 7/2026 ISYSTEMS PRIVATEVERMA(P)|
[LIMITED
29, New/Commercial [OMP (D46281 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [28.09.2026
ICourt (COMM)/26 [LTD Vs BHAGVANBHAI[SINGH(P),| ladvocates@g
[Block-1T 82/2026 INAT ail.com
29, NewCommercial [OMP (6281 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [28.09.2026
ICourt (COMM)/26 ILTD Vs RITESH GAYAN[SINGH(P), dvocates@g
[Block-11 81/2026 Imail.com
29, NewCommercial [OMP (T)46288 ISERVOTECH [Rakesh 9910280608  [rksharmas4 [29.09.2026
ICourt (COMM)/3/ [ELECTRICALS PVTKumar(P), (@gmail.com
[Block-11 2026 [LTD Vs BENNETI]
[UNIVERSITY
29, New/Commercial ICS (COMM. 45673 M/S PATANJALISUDARSH 9810132015 nitedip@un29.09.2026
ICourt I31/2025 IAYURVED LTD. ANDAN litedworld.co.
[Block-11 JANR. VS RUP NAG. UMAR fin
[FOODS PRODUCTSBANSAL
[PVT. LTD. & ORS.
o4 [SH. AJAY PANDEY, DISTRICISOUTH 10, NewfCommercial Ics 16241 [AURAM HOMES VSSHIVANI [,982071587 |NOT GIVEN }46267
WUDGE(COMMERCIAL COURT) ICourt (COMM)/44 IMALIKA WADHWANI |CHAUDH
|Block-1T 9/2026 IARY




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

IMS RAVINDER BEDI, DISTRIC
WUDGE(COMMERCIAL COURT)

26 |[SH. LALIT KUMAR ISOUTH- 4 ICommercial Suit  [CS/COMM/ [29.07.2026 [IDRHORORS IAPOORV [8420524375 [14.09.2026
ILD. DJ COMM-02, DJ-COMM-2,EAST 641/2026 IAESTHETICS VS. RITUAGGARW lapoorv@asvl
AKET COURTS, NEW DELHI. MEHTA AL woffices.co
m

ICS/COMM/ [07.09.2026 ISAGARIKA GARG VS/MADHAV (9910572585 [MADHAVB [14.09.2026

785/2026 'ARUN MITTAL [BHATIA [HATIA@VE

[RTARILEGA

IL
ICS/COMMS [15.09.2026 ISBI VS. BIJENDER[B.P. 9971441188  [BPSINGH56 [19.09.20026
[15/2026 ISINGH ISINGH [P@GMAIL.C

IOM
ICS/COMM/ [15.09.2026 SBI VS. RUKMANRB.P. 9971441188  [BPSINGH56 [19.09.20026
817/2026 [KANWAR ISINGH R@GMAIL.C

OM

ICS/COMM/ [24.03.2026 ICORELDRAW  CORP.JAVIRAL (8793137310 [AVIRALAGN[29.09.2026

216/2026 S. SUGASH PRABHU |AGNIHOT THOTRI453
[RI @GMAIL.CO]
M
27 |[SH. VRINDA KUMARI [SOUTH- INIL
[EAST
28 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST [21 ICommercial suit  |CS 01-09-2026 MILLENNIUM ISunil 9899750209  [prvnrainkee7|--
WUDGE(COMMERCIAL COURT) (COMM)/75 IAUTOMATION IChoudhary| lgmail.com
8/2026 ISYSTEMS ~ LIMITTED{(P),

IAND ANOTHER Vs
IABHA ELECTRONICS|

[LIMITED AND|
IANOTHER
ICommercial suit  [CS 01-09-2026 [PREM RAHULJUPAMAN [98106064070 [upamanyu.es|--
(COMM)/75 ANDURI ViYUu t1997@gmail
9/2026 [INDOSPIRIT ISHARMA( Lcom
[DISTRIBUTION P),
[ILIMITED AND|
IOTHERS
[Execution Petition [EXECUTIO [02-09-2026 [Kaenat Glass AgenciesiAzka 98106064070 [rambhakht@ |-
IN s SimplexAhmed(P), lgmail.com
(COMM)/27 infrastructure Ltd

1/2026
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ROOM

CASE NO.
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[Arbitration andOMP (I}02-09-2026 ICARS 24 FINANCIALRIT 7838737001  [ritarorag1@g
IConcialiation Act ((COMM)/17 [SERVICES PRIVATEARORA(P) Imail.com
7/2026 ILIMITED Vs  Ashok|
[Kumar
ICommercial suit  |CS 02-09-2026 IM/S THE PIRIMID VSMAYANK (98100 00113 pnewdelhi@a f-
(COMM)/76 M/S BODYCRAFT|BARUA(P) laalegal.co
9/2026 SALON SKIN AND|
ICOSMETOLOGY  PVT]
[LTD
[Execution Petition [EXCOMM -03-09-2026  [Sh Baljeet Singh Gill VTARUN [9811881880 [tarunkashya [-
Award  b; IM/s EXL Service comKASHYAP 007@gmail
[Arb India) Pvt Ltd P), lcom
IComm/129/
2026
ICommercial suit  |CS 03-09-2026  [PUNJAB  NATIONALfSarvjeet [9711785812  [sarvjeetyada -
(COMM)/77 BANK Vs KISMAT ALIyadav(P), 08@yahoo.
7/2026 IPROPERIOTER OF M/S| lcom
[MAHBOOBIA SURPLUS|
GARMENTS
ICommercial suit  |CS 05-09-2026 IM/S RK ELECTRICALSSONU 9818360926  sonusinghsis -
(coMM)/78 Vs M/S THE BIGSINGH(P), odiya@gma
2/2026 [FITOUTCO il.com
[Execution Petition [EXECUTIO [07-09-2026 M/S ANGELGAURAV [8777486110  fadvpiyali2o2 |-
N INETWORKING SEHRAW L@gmail.co
(COMM)/27 ISOLUTIONS Vs POWERAT(P),
8/2026 INETWORKS
ICommercial suit  |CS 07-09-2026 Bank of India VsVishwanat 9990182901 [vptiwariadvof-
(COMM)/78 [Rajinder Kaur lh prasad lcate@gmail.c|
7/2026 [Tiwari(P), om
ICommercial suit  |CS 08-09-2026  [GDX SECURITY|Divya 8130220143 |legal@aquila |-
(COMM)/79 ISOLUTIONS INDIAlYadav(P), slegal. com
l4/2026 [PRIVATE LIMITED Vs
IGLOBAL HEALTH]
[LIMITED (MEDANTA -
[THE MEDICITY AND|
IORS
Misc. Application [Misc 10-09-2026 ISTATE BANK OF INDIAManish (971 7748266 dvocatemanf--
IDJ/1090/20 s SUNIL KUMAR [Kumar(P), ish83@ gma]
26 il.com
Misc. Application [Misc 10-09-2026 [STATE BANK OF INDIAManish (971 7748266 dvocatemanf--
IDJ/1089/20 s SUNIL KUMAR [Kumar(P), ish83@ gma]
26 fil.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

Misc. Application [Misc 14-09-2026 IM/S AUM BUILDCONDEV RAJ9811387613 |devsharmaad]
IDJ/1104/20 s Twamev ConstructionSHARMA( ocate@gmail
26 nd Infrastructure Ltd[P), .com
formerly known as|
[Tantia Constructions|
ILtd)
[Arbitration andOMP (Dj15-09-2026 M/S CARS24RIT 7838737001  [ritarorag1@g--
IConcialiation Act ((COMM)/19 [FINANCIAL SERVICESARORA(P) imail.com
6/2026 [PRIVATE LIMITED Vg
ikash Jain

|Arbitration andOMP (D{17-09-2026 IPIRAMAL FINANCEIANANJAY 7455023130 fasaplegaland |-

IConcialiation Act ((COMM)/20 ILIMITED Vs HarendraSINGH(P), dvocates@g
I5/2026 IGautam imail.com
ICommercial suit  |CS [17-09-2026 ICANARA BANK VsfSanjeev  [9711142200  [chopra6791 f-
(COMM)/82 [RAVINDER SINGH|Chopra(P), (@gmail.com
7/2026 IPROPRIETOR M/S JAY|
IAMBE FURNITURE|
[HOUSE
ICommercial suit  |CS [17-09-2026 IGANGA GLOBALRAHUL (9899969669 [litigation@raf-
(COMM)/82 [HOMES PRIVATEMANGLA( hulmangla.c
9/2026 ILIMITED Vs Poonam|P), lom
IChopra Proprietor of|
IM/s PRIME|
IOUTDOORS
ICommercial suit  |CS 18-09-2026 ISOCIETY FORPPurushotta[g810100674 fanjanagosainf-
(COMM)/83 TECHNOLOGY ANDm  Sing kchambers@g
6/2026 IACTION FOR RURALPanch(P), ail.com
IADVANCEMENT

TARA) Vs  PETRA
IGLOBAL  LOGISTICS|
IPRIVATE LIMITED|

IAND ANR
ICommercial suit  |CS 18-09-2026 M/S SERVITOR[Praveen 9818156973 0.praveensi -
(COMM)/83 INTELLIGENCE [Kumar mgh@gmail.c
2/2026 ISERVICES THROUGH}ingh(P), fom

[TS PARTNER AZAD|
SINGH DAGAR Vs

IGRAMIN VIKAS TRUST
Misc. Application [Misc 19-09-2026 M/S SHIVANIDevendra (9250889619 | -
DJ/1126/20 [TEXTILES LTD Vs M/SSingh(P),
26 IAVA APPARELS
[Execution Petition [EXCOMM +22-09-2026 [HDB FINANCIALDINESH [9013493108 | F-
Award b ISERVICES LIMITED VSJAIN(P),
|Arb |Akhalesh Yadav
[Comm/135/
2026
Commercial suit  CS [24-09-2026 PITESH SALUJA  |MANOJ [9250925395 [karamveer24i-
(COMM)/86 THROUGH SPA) VsKUMAR (@rediffmail.

13/2026 [Rakhi Bist Pundir [SINGH(P), lcom
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N
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Commercial suit  |CS 26-09-2026 ICANARA BANK VSANSHUM (9990042642 fianshumana
(COMM)/87 [UPASANA RANI AN [dv@gmail.co
7/2026 ISRIVASTA| Im
IVA(P),
ICommercial suit  |CS 28-09-2026 [SHAYAN ENERGYABHISHE (9971613570  fabhisheknan -
(coMM)/87 IMIDDLE EAST POWE dalawyer@ya|
8/2026 [PLANT CO Vs OPTIMASNANDA(P)| 00.c0.in
[POWER GENERATION|
[[INDIA LLP AND ORS
ICommercial suit  [CS 28-09-2026  [SMT ANNU OBEROI VSSATYA  [90891045891 [cafecrewbre -
(COMM)/88 M, BIRRAPRAKASH 9999@gma
/2026 [BEVERAGES LLP ANDISRIVASTA fil.com
IORS A(P),
ICommercial suit  |CS 28-09-2026 IM/s FedEx ExpressSURUCHI (8130909187 [litigation@suf--
(COMM)/88 [Transportation andSURI(P), rico.in
1/2026 [Supply Chain Services|
India) Pvt Ltd Vs M/s|
[Dioscore Innovation Pvt
ILtd
ICommercial suit  |CS 28-09-2026 [KANWAL OBEROI ANDISATYA 9811405665 dvocatesriv -
(COMM)/88 IANOTHER Vs BIRRAPRAKASH lastavasp@g
/2026 BEVERAGES LLP AND|SRIVASTA ail.com
IORS A(P),
Misc. Application [M- 29-09-2026 M/S KBUC AND CO VsHemant (8860930501 [dv.hemantsf-
[Ex/78/2026 [M/S GREKA GREENKumar(P), lb@gmail.co
ISOLUTIONS  (INDIA)|
[LTD
29 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
|30 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
131 [SH. TARUN SAHRAWAT, DISTRICTSOUTH- 130 ICS (comm) [720/2026 [20.08.2026 [Union Bank of India VSDHANANJ|9540009991 [Advlalitkuma|N/A
WUDGE(COMMERCIAL COURT) [EAST [Puppy IAY 5700 @gmai
[KUMAR .com
ICS (comm) 496/2026 |04.06.2026 [Utkal Board and PapexJS_hakeel 8750618722  [sswaniassoci [N/A
Mills Ltd Vs Pashupatil lates@gmail.c
[Nath Service lom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (comm) u77/26 02.06.2026 ISCJ PLASTICS PVT LTD[Pankaj 8800430090 [pcadvig@ya [N/A
s BALAJEE TECHNO(Chaudhary| hoo.in
[POLYFABS PVT LTD
ICS (comm) 153/26 26.02.2026 MS GOLDSUNNP Singh (8510005604 npsinghanda [N/A
GARMENTS PVT LTD| ssociates@g
Vs KHAO GALI| [mail.com
[RESTAURANTS PVT)
[LTD
IMISC Dj l1170/25 130.10.2025 IPSA NTROGEN[Devesh (9758321008 [lawintotollp [N/A
[LIMITED Vs BLUEKumar (@gmail.com
ISTAR LIMITED ANDMalan
IANOTHER
MP(I) 133/26 08.07.2026 [Hero Fincorp VsGajender (9875726584 |GAJENDRA [N/A
IGajendra Sharma [Sharma ISHARMAS84
Ib1@gmail.co
IOMP(I) 134/26 08.07.2026 [Hero Fincorp Vs RaisGajender (9875726584 |GAJENDRA [N/A
[Rais [Sharma ISHARMAS84
b1@gmail.co
ICS (comm) 754/26 131.08.2026 TLPL IntegratedEIDDHAR 9811087543  [siddharthaya[N/A
[Shipping  Services PvtTH davadvocate
ILtd Vs Shiben SharmalYADAV (@gmail.com
[Proprietor ~ of  SSP|
IComponents
Manufacturing Co
ICS (comm) 1086/25 23.12.2025 [UNION  BANK Oﬁf‘riyam 9971839717 fadvpriyamag [N/A
[INDIA Vs SUNITA |Agrawal rawal @gmail
Lcom
ICS (comm) 1088/25 23.12.2025 [UNION BANK  OFPriyam 9971839717  fladvpriyamag [N/A
[[INDIA Vs CHANDRA  [Agrawal rawal @gmail
Lcom
ICS (comm) 719/26 19.08.2026 [Sunstar Precision ForgeHRIDAY (9818248724 [Hirday.punjalN/A
[Limited Vs  KabiraPUNJANI i@
Mobility Private Limited exlawoffices.|
com
ICS (comm) 649/26 131.07.2026 [Paramount PolytreatManoj 9868726388 anojlegal12|N/A
Chemicals Pvt Ltd VsKumar (@gmail.com
[Shobha Devi [Bhagat(P),




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (comm) 793/26 08.09.2026 RSPL  LIMITED VsSHRAVAN([9810017859 i IN/A
IASHOK JHALANI [KUMAR (@unitedand
[BANSAL united.com
ICS (comm) 1393/26 [15.05.2026 [UCO BANK VsB K Mishra9868113796  pkmdelhi@g [N/A
IMANISHA KUMARI Imail.com
ICS (comm) 800/26 09.09.2026 ISHIV ENTERPRIS! RAN 9654003808 [office_advka [N/A
[THROUGH ITS SOLECHIBBER ran@gmail.c
[PROPRIETOR m
IMUKESH SHARMA Vs
TQS LOGISTICS|
ISERVICE PVT LTD
ICS (comm) 792/26 08.09.2026 U S Sales Agency VSAVINASH (0899327537 [avinashtvagi [N/A
MOHD ARSHAD[TYAGI l@vahoo.co
[RATEEN m
ICS (comm) 673/26 07.08.2026 [Trilok Kumar Jha VsDhruv 8587030456 IN/A IN/A
IAncon India Pvt Ltd [Sharma
ICS (comm) 1068/25 22.12.2025 [BANK OF BARODA Vs[Eram 9717099220  ramadv200 [N/A
IANITA [Khan 02gmail.com
ICS (comm) 1495/26 04.06.2026 _ [Bhushan DealmarkShakeel  [8750618722  [sswaniassoci [N/A
[Private Limited Vs BN| lates@gmail.c
[nfra Projects LLP lom
ICS (comm) 809/26 10.09.2026 IANEJA REALITY VSARUN 9899019371  fadvocate.aru [N/A
INEHA AGGARWAL [KUMAR 18@gmail.c
m
ICS (comm) 808/26 [10.09.2026 [State Bank of India VSDHARME (8800784740 [N/A IN/A
[Elangbam DineshNDRA
[Kumar Singh ISINGH
ICS (comm) 812/26 14.09.2026 [Kiran Vs Gaurav Taneja [RACHIT (9910410533  [rgguptarachi [N/A
IGUPTA @gmail.com
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N
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IDESIGNS

ICS (comm) 611/25 26.07.2025 IM/s Ornate Agencies P 8447060945 llegalprahi@g|N/A
ILtd Vs M/s Daiz Solar  |Abhishek Imail.com
[Singh
ICS (comm) 844/26 21.09.2026 BERGER PAINTSARUN 9810131832 onlinearun@ N/A
[NDIA LTD. Vs SYEDAKUMAR ahoo.co.In
ISHAGIFTA
ICS (comm) 869/26 25.09.2026 JAAISHA GARMENTS VsSYED 9873137157  [noorsyed878 [N/A
[BHAMA DESIGNS PVT/NOOR (@gmail.com
[LTD. [UZZAMA
ICS (comm) 730/26 22.08.2026 [BEACON IMUKESH (9810847250 [jadvmnukesh.[N/A
[NTERNATIONAL  Vs[YADAV adav@gmai
[MAHAVEER APPAREL .com
132 [SH. RAVINDER SINGH/ MS VEENASOUTH- INIL
[RANTI, DISTRICT[EAST
WUDGE(COMMERCIAL COURT)
133 [SH. DEVENDER KUMAR, DISTRICT[EAST INIL
WWUDGE (COMMERCIAL COURT)
134 [MS. RUBY ALKA GUPTA, DISTRICTEAST 101 ICS COMM 281/2026  [14-08-2026 [DAL CHANDIQSHOK 9811106159 lashokmahajalo5-09-2026
WUDGE (COMMERCIAL COURT) ICHOUDHARY @) A 79@gmail.c
IAKASH CHOUDHARYN fom
/S NAV NIRMAN CO-
IOPERATIVE GROUP|
[HOUSING SOCIETY)|
[LTD.
101 ICS COMM 180/2026 [19-05-2026 IBANK OF BARODA V/SUMESH (9910568669 [advumeshjos|07-09-2026
[HARIOM DWIVEDI OSHI hi@gmail.co
[m
101 ICS (COMM) 1304/2026  |08-09-2026 [UNION BANK  OHB.K. 8178359238  licloudlawpar [28-09-2026
[[NDIA V/S MR. LACHI |AGRAWA tners@gmail,
IL com
lo1 ICS COMM 82/2026 09-03-2026 M/S PARASNATH|LAVKUSH [8808633231 [lavkush1979 [28-09-2026
[LOOMTEX PVT. LTD, (@gmail.com
IV/S M/S GITANSH]




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (COMM) 251/2026  [24-07-2026 IM/S GOEL OVERSEASPRATEEK (9911886609 [prateekmeht [29-09-2026
[INC. V/S M/S ANAHADMEHTA las@gmail.co
JARDAAS PVT. LTD. m
I35 SH. GORAKH NATH PANDEY,NORTH- 201, New[CS (COMM) 74/2026 24-07-2026 IBSES IPRASHAN (90999420408 fadv.pks.1985[01-09-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST IBuilding [YAMUNAPOWERLTD [ KUMAR) (@gmail.com
o1 IKKD [Vs ANAND KUMAR ISHARMA
|--do---- |CS (COMM) 87/2026 24-08-2026  [MS M B INDUSTRIES[SHRI 8700568975 madhav@rkglo2-09-2026
s LAXMI DEVI PROPMADHAV lco.com
[MS LAXMI SALES IGAWRI
F--do---- |CS (COMM) 88/2026 24-08-2026 [BSES YAMUNA POWER|VAIBHAV (9971336611 aibhav.yada05-09-2026
[LTD Vs NEERAJ [YADAV @gmail.co
m
|--do----  |CS (COMM) 89/2026 24-08-2026  [BSES YAMUNA POWERVAIBHAV (9971336611 aibhav.yada05-09-2026
[LTD Vs PAWAN|YADAV @gmail.co
[KUMAR
|--do----  |CS (COMM) 83/2026 17-08-2026 [BAJAJ BROTHERS PVTISUMIT  [7011541912 mandvanijindjo5-09-2026
ILTD Vs GULSHANNANDVA lallawoffices
[KUMAR AHUJA INT (@gmail.com
|--do---- [CS (COMM) 90/2026 25-08-2026 [BANK OF BARODA VsJOSHI &9910568669 [advumeshjos|07-09-2026
REKHA IASSOCIAT hi@gmail.co
[ES
|--do---- [MISC (DJ) 91/2026  [17-08-2026 IABHIMANYU JOSHI VSADITYA (9810057219 [tverma2508 [09-09-2026
D AUTO WHEELS [RAGHAV (@gmail.com
&
[YOGESH
VERMA
|--do---- |CS (COMM) 92/2026 02-09-2026 [CICI BANK LTD VSSATISH (9811191050 [satish@kifin [09-09-2026
IMRAN [KUMAR dia.com
|--do---- [CS (COMM) 85/2026 21-08-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisuc [10-09-2026
s RAJEEV KUMARDIXIT hita@gmail.c
[YADAV fom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (COMM) 95/2026 02-09-2026 ’ASHVAN 0310096440 fadvyashvant [10-09-2026
[DANISH [T SINGH (@gmail.com
I--do---- [CS (COMM) 69/2026 03-07-2026 INISHANT GROVER[gurpreet 7906354958  [sialgurpreeta10-09-2026
JAND OTHERS Vs HCIkingh sial ksocialtes@g
[HEALTHCARE PVT] [mail.com
[LTD
|--do---- [CS (COMM) 99/2026 14-09-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [17-09-2026
s VISHNU SINGH IDIXIT hita@gmail.c
m
F--do---- |CS (COMM) l42/2026 [15-05-2026 [BSES YAMUNA POWERARUN 9899900140 farunadvocat [19-09-2026
[LIMITED Vs MAHIPALISHARMA le2010@gmai
ISINGH .com
|--do----  |CS (COMM) 98/2026 10-09-2026 TPIN KUMARABHAY  [7011702973 dvabhaymo [19-09-2026
IAGGARWAL VsMOHAN an@gmail.c
[TEJINDER SINGHSHARMA fom
[PROPRIETOR OF
[KAPOOR INDUSTRIES
--do---- [CS (COMM) 92/2026 02-09-2026 ICICI BANK LTD VSSATISH (9811191050 [satish@kifin [23-09-2026
[MRAN [KUMAR dia.com
|--do---- [CS (COMM) 97/2026 05-09-2026 MS SHUBHIEAURABH 7073068262  loffice.fauzda [23-09-2026
INFRACON Vs MSSINGH r@gmail.com)
[PRIYA ENGINEERING [FAUZDAR
ISUPPLIERS
|--do---- |CS (COMM) 100/2026  [17-09-2026 IG R D MOTORS Vs{J K9999855157  fadvjitendery [24-09-2026
[SHTAKHAR ALI [YADAV dav2017@g
ICO. Imail.com
|--do---- |CS (COMM) 96/2026 05-09-2026 IMS PRINTERS Vs MSABDUL (9810643601 [askhanf414@[24-09-2026
[NAVKAR GRAPHICSHAMIM lgmail.com
IMACHINERY [KHAN
|--do---- [CS (COMM) 94/2026 02-09-2026 IGULISTA  INTERIORKULDEEP (9718109957  [kuldeepsang [26-09-2026
[ENTERPRISES Vs 360SANGWA an@gmail.d|
[INTERIOR DESIGNIN & fom
[PVT LTD IASSOCIAT
[ES




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (COMM) 101/2026  [22-09-2026 'TATE BANK OF INDIAARUN 9045375818  |carelexlicer [28-09-2026
s HIRA INDUSTRIESUPADHYA (@gmail.com
[THROUGH ITS PROP)Y
[PINKI KUMARI
I--do---- [CS (COMM) 99/2026 14-09-2026 ISTATE BANK OF INDIAISUCHITA (8896932838  |agnihotrisuc [28-09-2026
s VISHNU SINGH [DIXIT hita@gmail.c
m
136 [SH. PRITAM SINGH, DISTRICTSHAHDARA [301, New(CS ICS(COMM) [18.05.2026 IKINSHUK JAIN VS ASK[UJJWAL (9870597 477 Jjaiujjawal127(05.09.2026
WUDGE (COMMERCIAL COURT) ICourt COMMERCIAL) [269/26 [FABRICS JAIN L@gmail.co
[Building, m
IKKD/Delh|
1301, NewlCS ICS(COMM) [08.08.2026 IBANK OF BARODA VSJUMESH (9910568669 [advumeshjos(15.09.2026
ICourt COMMERCIAL) l407/26 [MOHD. SALEEM OSHI hi@gmail.co
[Building, Im
IKKD/Delh|
1301, New(CS ICS(COMM) [17.08.2026 IANKUR TYAGI VSRENU 9868607589 [REENUADV [17.09.2026
ICourt COMMERCIAL) W415/26 [VIKRANT PANCHAL  [TYAGI @GMAIL.CO]
[Building, M
IKKD/Delh|
1302, NewlCS ICS(COMM) [21.08.2026 [BANK OF BARODA VSUMESH 9910568669 fadvumeshjos{24.09.2026
ICourt COMMERCIAL) [427/26 [PALE RAM JOSHI i@gmail.co
[Building,
[KKD/Delh
03, NewCS [CS(COMM) [13.07.2026 _ |RAJIV _ CHOUDHARYRAJKUMA|9871 660313 |[RAJKUMAR [28.09.2026
ICourt COMMERCIAL) [345/26 S SHIV KUMARR 876 @GMAIL)|
[Building, 'ASHISHTDH ISHARMA L.COM
[KKD/Delh
04, NewlCS ICS(COMM) [24.07.2026 JASHOK SHUKIJA VSGAURAV (98010940055 [GAURAVKO [29.09.2026
ICourt COMMERCIAL) [368/26 IAMIR [KOCHAR ICHARADV@
[Building, IGMAIL.COM
IKKD/Delh|
137 [SH. VIPIN KUMAR RAI, DISTRICTSHAHDARA [ROOM |COMMERCIAL ICS 03-08-2026 ISTATE BANK OF INDIAIPARAS 9810600656  [parasaggarw [07.09.2026
WUDGE, COMMERCIAL COURT/MS. INO 208 [CIVIL ICOMM/393 s. VINOD IAGGARW laladv@gmail
[IKIRAN BANSAL, DISTRICT JUDGE, 2026 AL Lcom
((COMMERCIAL COURT)
ROOM  [COMMERCIAL ICS 08-06-2026 BANK OF BARODA Vs/VIJETA (9818805262 [vijetaohri@g [09.09.2026
INO 208 [CIVIL ICOMM/310/| IANKIT CHAUDHARY HRI Imail.com
2026




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICOMMERCIAL  [CS 28-03-2026  |AKG TRENDS PVTMOHMMA9891 146454 [mohmmadbalo9.09.2026
INO 208 [CIVIL ICOMM/168/| [LTD. Vs. SACHIN|D BABAR aradv@gma
2026 IGUPTA il.com
[ROOM  [COMMERCIAL _ [CS l46109 [AKG TRENDS PVI/MOHMMAJ891146454 [mohmmadbal09.09.2026
INO 208 [CIVIL ICOMM/169/| [LTD. Vs.NORSPIN|D BABAR aradv@gma
2026 INTERNATIONAL LTD. fil.com
ROOM  [COMMERCIAL ICS 46207 IMANOJ KUMARIGAURAV [9220171119 lgnlegal.in@g 28.09.2026
INO 208 [CIVIL ICOMM/328 SHARMA VS. AMITISHARMA imail.com
2026 ISAGAR
JROOM [COMMERCIAL ICS 146281 IBANK OF BARODA Vs/GEETANJ (8447833470 fadvocate.134 [29.09.2026
INO 208  [CIVIL ICOMM/469 [DHIR SINGH IALT (@gmail.com
2026 ISHARMA

UDGE, COMMERCIAL COURT/SH.| ICourt 428/2026 ISAS VS VIPIN MITTAL [PRAKASH ahoo.com
ANJAY SHARMA-II, DISTRICT] [Building,
WUDGE, COMMERCIAL COURT IKKD/Delh

138 EH.RAMESH KUMAR, DISTRICTSHAHDARA 03, NewCS (COMMERCIALICS(COMM) [21.08.2026 IM/S METAL TRADINGIPRANAB (9711229563 dv.pranab@}02.09.2026

1303, New/CS (COMMERCIALICS(COMM) [18.02.2026 M/S BLACK CATRAJESH [9810909184  [lathigara@y|08.09.2026

ICourt 97/2026 ISECURITAS AND|LATHIGA lahoo.co.in
[Building, IALLIED SERVICES PVTRRA
IKKD/Delh [LTD VS M/S IMPERIA|
i ISTRUCTURES LTD &
IORS.

03, NewlCS (COMMERCIALICS(COMM) [30.05.2026 [SANJAY AGARWAL VSVIKRAM 9810079178  jadv_kvikram{08.09.2026

ICourt 203/2026 IMS POOJAKUMAR los@yahoo.c
[Building, [KESHARWANI o.in
[KKD/Delh

03, NewCS (COMMERCIALICS(COMMOo [01.07.2026 [PUNJAB NATIONALBKM 9868113796  [pkmdelhi@g [09.09.2026

ICourt I322/2026 BANK VS DALJEETASSOCIAT ail.com
[Building, [KAUR [ES
IKKD/Delh|

1303, New/CS (COMMERCIALICS(COMM) (07.09.2026 [PRADEEP KUM. TYUSH [8700925558 |piyushkatya1{09.09.2026

ICourt 56/2026 JAIN VS  YOGESH[KATYAL lp8@gmail.co
[Building, IGUPTA m
KKD/Delh

1303, NewCS (COMMERCIALICS(COMM) [07.08.2026 IM/S FULTOSS CREEMZARPIT 9811595800  farpitjain209 [09.09.2026
ICourt 104/2026 [NDIA LLP VS M/SJAIN lp@gmail.co
[Building, ISHIKHA ENTERPRISES|
[KKD/Delh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

1303, NewCS (COMMERCIALICS(COMM) [25.08.2026 IM/S TAPARIA & SONSARPIT 9811595800  farpitjain209 [14.09.2026
ICourt l435/2026 S M/S KHUSHBOOPAIN lp@gmail.co
[Building, [TEXTILE Im

[KKD/Delh

1303, NewCS (COMMERCIALICS(COMM) [07.09.2026 IGOURAV CHOPRA VS[KASHISH [9312125555 [dklegalog20 [14.09.2026

ICourt l54/2026 ICHANDAN SAM IDHAWAN (@gmail.com

[Building,

[KKD/Delh

1303, New[CS (COMMERCIALICS(COMM) (09.09.2026 OVEN GOLDANUJ 9999936866  |aga.justice@ [15.09.2026
ICourt u63/2026 IACRYLIC INDIA PVTIGUPTA lgmail.com

[Building, [LTD VS  PRITESH]

IKKD/Delh [KUMAR & ANR

139 [SH. PAWAN KUMAR MATTO DJSHAHDARA |NIL
I((COMM-04)

4o [SH. DEVENDER KUMAR JANGALA,NORTH- INIL
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT

41 [SH. MANISH GUPTA, DISTRICTINORTH- INIL

WUDGE, COMMERCIALWEST
ICOURT,/SH.VINOD YADAV |
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)

kW2 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

l43 [VACANT/SH. SHAILENDER MALIK,[NORTH INTL.
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
44 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH 1603 ICOMMERCIAL ICS 02-09-2026 [Puma Se Vs SANJEEVNavlin 9999093893  feludication.] [15.09.2026
((COMMERCIAL COURT-01 WEST ISUIT (COMM)/57 [KUMAR ISwain(P), legal@outloo
/2026 lk.com
03 ICOMMERCIAL ICS 05-09-2026 [PANKAJ TANEJA Vs OJYOTI 9958150008  [jyotitiwari18 [11.09.2026
ISUIT (COMM)/59 [P FURNISHERS PVIITEWARI(P| (@gmail.com
l0/2026 ILTD ,




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

03 ICOMMERCIAL ICS 07-09-2026 [PUMA SE Vs ASHOKGautam (9999093893 feludication.] [18.09.2026
ISUIT (COMM)/59 [KUMAR Bhasin(P), legal@outloo
7/2026 lk.com
03 [COMMERCIAL ICS [26-09-2026 ISURPLUS DOT COM Vs[Neeraj 7777005538 dvocateneer{30.09.2026
ISUIT (COMM)/65 [PRATAP ANKUSH[Pal(P), lj555
8/2026 INIVATKAR PROP| lAgmail.com
[KEEP CREATION
03 ICOMMERCIAL ICS 16-09-2026 ISAG GLOBALChiranjeev|9289293559 fccounts.ind [29.09.2026
ISUIT (COMM)/61 ILOGISTICS  PRIVATESugandh(P kel@saglogisti
8/2026 [LIMITED Vs SUNST. ) s.in
[PRECISION FORGE|
[LIMITED AND|
OTHERS
1603 ICOMMERCIAL ICS 03-09-2026 IM/s U S Sales Agency VsjAvinash  [90899327537 [avinashtyagi [17.09.2026
ISUIT (COMM)/58 [Rajbir Singh Yadav [Kumar t@gmail.co
l4/2026 [Tyagi(P), m
45 [SH. VINOD YADAV, DISTRICTSOUTH INIL
UDGE, COMMERCIAL COURT/SH.WEST
IBALWANT RAI BANSAL, DISTRICT]
WDUGE, COMMERCIAL COURT-02
46 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST
kW7 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 [WEST

[TOTAL 180
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